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SLP(Crl.)No. 2594 OF 2002
| TEM No. M+ 3 Court No. 6 SECTI ON 11

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 2594/2002
(From the judgenent and order dated 10/04/2002 in SBCRL Msc. Bail
Appln. No. 1412/02 of The H GH COURT OF RAJASTHAN AT JAI PUR)

NI RVAL KUMAR JAI N Petitioner (s)

VERSUS
STATE OF RAJASTHAN Respondent (s)

( Wth Appln(s). for exenption fromfiling O T. and appln. for
anticipatory bail )

Date : 24/06/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE ASHOK BHAN
( VACATI ON BENCH)
For Petitioner (s) Dr. J.C. Batra, Sr. Adv.

M. Satish Chand Gupta, Adv.
M. Arvind Bhardwaj, Adv.
M. A Rajendran, Adv.

for Hathi & Co., Advs.

For Respondent (s)

UPON bei ng nmentioned by the counsel the Court made the foll ow ng

ORDER
..... L.....1 T .. T T T T T R
. SP2
Taken on Board.
The special |eave petition is dism ssed.
. SP1

(A.S. Bisht) (K. K. Chadha)
Court Master Court Master



